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COMMON ORDER

KFATEEY v B, iJ20.

Both the parties are present. It js brought to the notice of the bench that in CA No.
fer application was filed . The Tribunal was Pleased to transfer the case before
this bench to be heard by the Chief Justice M. M. Kumar, Hon'ble President NCLT vide order
dated 19.07.2016. Further vide orders dated 22.07.2016 this Tribunal directed Cp’s
46/2007,7/111/2012 & 8/111/2012 to be listed alongwith cp 87/2006. Post a| the above Cp’s .
and the matter js adjourned to 29t September 2016. § mm""ﬂ)
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